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WRITTEN SUBMISSION OF APPLICANT
To

The Hon'ble Judicial Member and Hon’ble Expert Member of the Hon’ble

National Green Tribunal, Eastern Zone Bench, Kolkata
The humble written submission of Applicant
Most Respectfully Sheweth:
1. The present Execution Application has been filed towards execution of

Hon'ble National Green Tribunal, Eastern Bench, Kolkata order dated

22.2.2023.



@

2. That during last hearing dated 19.9.2024 Hon’ble Tribunal was pleased

to pass the order of which the relevant portion is extracted below:

“7. The State Respondents, Government of Bihar are
directed to file affidavit within one month showing clearly
that the road shown in the photographs has been cleared

and all the slush and slime has been removed there from”,

3. That, it is humbly submitted that State Respondents have miserably
failed to implement the aforesaid order of Hon’ble Tribunal and there is
no perceptible improvement of the condition of various roads within
Prabhunath Nagar housing colony. Recent Photographs (10.10.2024) of
various roads within the Prabhunath nagar Housing colony is attached
herewith. Annexure Al Colly.

4. That, from the Annexed photographs, it is evident that no worthwhile
efforts have been initiated by State Respondents and the condition of

water logging resulting in formation of slush and slime is still persisting.
PRAYER

5. Hon’ble Tribunal may be pleased to impose Environmental
Compensation upon State Respondent No 3, District Magistrate Saran,

Bihar for failure to implement Hon’ble Tribunal dated 19.9.2024.




AND YOUR APPLICANT AS IN DUTY BOUND SHALL EVER PRAY
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AFFIDAVIT

I, Wing Commander (Retd) Dr Bishwanmath Prasad Singh, age 74 years, S/0
Late Rajnarayan Singh, R/0 B 124, Swarnngri, Greater Noida, Dist- G.B.Nagar
(UP) 201315, do hereby solemnly affirm and state as follow:-

a) That I am the Applicant in the accompanying application and as such
fully conversant with the fact and competent to swear this affidavit,

b) That, I further state that contents of the accompanying application has
been drafted by me and same is true and correct to my best of

knowledge and records relied upon and true and same may be treate
as part and parcel of this application. /—‘%%\
DEI?NENT

Verified at Greater Noida on this 2)_&“;1, of October 2024, that the contents of
abvove affidavit are true and correct to best of my knowledge derived from

the records maintained by Applicant during its ordinary course and nothing
\cealed there from. *??
% \ = M
P /‘)B\ ¢ DERONENT
. Prstea
s G.S. Attfi YAdvocate
L. No.1209

/
"’ ?'// Notary (G. B. M.gar

VERIFICATION ™




|5 GPS Map Camera

Chapra, Bihar, India

B-9 Prabhunath Nagar Near Rn Infotech, Near
Cambridge Academy, Prabhunath Nagar, Chapra,
Dahiawan, Bihar 841301, India

Lat 25.792217° Long 84.741786°

30/10/24 05:08 PM GMT +05:30




© Chapra, Bihar, India

B18, Behind Housing Colony Road, Prabhunath
Nagar, Chapra, Dahiawan, Bihar 841301, India
Lat 25.791234° Long 84.74154°
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Lat 25.79222° Long 84.741783°
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B18, Behind Housing Colony Road, Prabhunath
Nagar, Chapra, Dahiawan, Bihar 841301, India
Lat 25.791236° Long 84.741542°
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Chapra, Bihar, India

B18, Behind Housing Colony Road, Prabhunath
Nagar, Chapra, Dahiawan, Bihar 841301, India
Lat 25.79113° Long 84.741935°
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Chapra, Bihar, India

Qprr+6w9, Prabhunath Nagar, Chapra,
Dahiawan, Bihar 841301, India

Lat 25.790808° Long 84.741891°
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Dahiawan, Bihar, India

Qprv+5qp, Prabhunath Nagar, Dahiawan,
Chapra, Bihar 841301, India

Lat 25.790455° Long 84.74426°
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Chapra, Bihar, India

Qprr+6w9, Prabhunath Nagar, Chapra,
Dahiawan, Bihar 841301, India

Lat 25.79097° Long 84.741988°
30/10/24 05:36 PM GMT +05:30
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Chapra, Bihar, India

Qpar+vh?7, Prabhunath Nagar, Chapra,
Dahiawan, Bihar 841301, India

Lat 25.790822° Long 84.741863°
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Chapra, Bihar, India

B-25, Next To Shiv Shakti Mandir Road, Prabhunath
Nagar, Chapra, Dahiawan, Bihar 841301, India

Lat 25.792057° Long 84.742891°

30/10/24 05:39 PM GMT +05:30
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